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Review of Whole Sale Price Index
2834. SHRIMATI KISHORI
SINHA :
SHRIMATI PRAMILA
DANDAVATE :

Will the Minister of INDUSTRY be
pleased to state :

(a) whether there is any proposal
to revise the index numbers of whole-
* sale prices;

(b) if so, the terms of reference;

(c) whether any time schedule has
also been fixed; and

(d) the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI S.M. KRISHNA) : (a) to (d)
This Ministry has constituted a Working
Group with the following terms of
reference : —

(i) To select a base year for the
preparation of a new series of
Index Numbers of Wholesale
Prices in India.

(ii) To determine the period rele-
vant for calculating the value
of transactions for assigning
weights.

(iii) To determine the systems of
allocating weights.

(iv) To examine the adequacy of
the commodities included in
the construction of Index Num-
bers of Wholesale Prices.

(v) To consider the representati-
veness of the sources from
which price quotations are
obtained.

(vi) To examine the possibility of
liaison between a field scrutiny
cell in the Office of the Eco-
nomic Adviser and the State

Statistical Bureau.
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(vii) To suggest any other improve-
ments in the compilation of
Index Numbers of Wholesale
Prices in India.

No time schedule has been fixed for
submission of the report of the Working
Group.

Report of the 1.A.E.A.

2835. SHRI EDUARDO FALEIRO:
SHRI MADHAVRAO SCIN-
DIA :

Will the PRIME MINISTER be
pleased to state :

(a) whether the safeguards infor-
mation report for 1982 of the Inter-
national Atomic Energy Agency has
equated Pakistan’s Kanup reactor and
India’s Rana Pratap Sagar reactor safe-
guards position;

(b) whether this report has left out
reference to Israeli non-safeguarded
nuclear reactor; and

(¢) the reaction of Government to
this report and what steps have been
taken to correct these distortions ?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI) : (a) Safe-
guards Implementation Report for 1982
of the International Atomic Energy
Agency has not specifically mentioned
any countries by name. The report
however, contains a statement of the
effect that the Agency was unable to
draw conclusions in two cases that
nuclear material under Agency’s safe-
guards in 1982 remained in peaceful
activities or was otherwise adequately
accounted for.

(b) The report has also a reference
to the existence of unsafeguarded
nuclear reactors in non-nuclear Weapon
States which could include Israel also.

(c) On account of our strong objec-
tion, the Director-General at the Board
of Governors meeting mentioned that
even in the two cases, significant pro-

gress has been made since the end of
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1982 and the safeguard measures
implemented now enable the Agency
once more to perform effective verifica-
tion. India will continue to lodge its
protest in this matter.

Crimes in Trains During the Last
Six Months

2836. DR. A.U. AZMI :
SHRI NAWAL KISHORE
SHARMA

Will the Minister of HOME AFFA-
IRS be pleased to state :

(a) how many crimes have been
committed on the railways during the
last six months, details thereof; and

(b) what sufeguards are proposed
to be provided to the travelling public
so as to infuse confidence in them which
has already shattered badly ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR1 NIHAR RANJAN LASKAR) :
(a) and (b) A statement is laid on the
Table of the House.

Statement

The State Governments and U.T.
Administrations are responsible for
enforcing law relating to offences. No
data in regard to the number of crimes
committed on the Railways during the
last six months and details thereof is
complied on all India basis as law and
order including crime is a State subject.

The Railways are taking following
measures to prevent in incidents of
crimes on the Railways :—

1. The drivers of the trains have
been directed to sound the
distress whistle if the train is

brought to a sudden unsche-
duled halt so that the escort

party is put on the alert.

2. Coach attendants have been
instructed to remain vigilant and
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prevent entry of unauthorised
passengers into reserved com-
partments,

3. The Research, Design and Stan-
dards Organisation of the Rail-
ways has been advised to sug-
ge't improvement in the voching
arrangement of sliding doors of
compartments, improvement in
the vestibules to prcvent unau-
thorised entry and provision of
better lighting facilities in and
outside the compartments.

Government Railway Police, who
are responsible for safety and security
of passengers travelling in trains and
their belongings, are making all efforts
to control crime on the Railway by
providing cscorts on trains, surveillance
over criminals, arresting and prosecu-
ting them in specific cases. Railway
Protection Force is assisting the Govern-
ment Railway Police in this regard.

wEia afeamma G afvwr @i
qratie gt mgieifa afsaifrar

2837. = WA TA QU : FAT
g WA Ag A 7 F47 2 £

(%) 71 ag 79 g fr =07 af4-
aray fzest afvag gror sfegs arzarg
w7 97 fuger 20 aqf & fgedr any-
fafa afaarfraei &1 soea fear

AT TS ;

(@) alz gf, @ z& wlqafrar
F1 397 I¢ 917 &,

(1) za sfqafaqer o g
97 fgedYy srrmfafy & s==aaw afy @
wrfaam Far ¢ are ga% fagvo Far
g

(7) #Fa1 afvmz & T3 FAT A
geqifad F70 F faq, §@T F1 FI1E





